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ACT No. XIV ojaf_-191.9'.

[PASSED BY 7HE INDIAN LEGISLATIVE COUN(‘)IL’-I‘
(Received the assent of the Governor General on the i?fth» ;
September, 1914.) - _ o -

An Act further to a,mend the Prov1dent
Funds Act 1897.

WHEREAS t is expedlent further to amend the ‘
Provident F unds Act 1897; It is hereby IX of 1897:
enacted as follows :—

Short tiéle. 1. This Act may be called the Provident F unds
' (Amefidment) Act, 1919. :

e ord 2. For clause (2) of section 2 of the Provident -
At 1Xof = Funds Aect, 1897, the followmg sha]l be substltuted IX of 1897.
1897 namely :— ,
“(2) ‘ Governmeént Provident Fund’ means a
Provident Fund constituted by the authority of
the ‘Goverriment for any class or classes of its en-
“ployees or for teachers in educationa 1 institutions.”




